JOINT COMMITTEE REPORT WITH RESPECT TO APPEAL NO. 05/2021 (WZ) OF M/S
NAYARA ENERGY LIMITED, DIST. DEVBHUMI DWARKA, GUJARAT.

(IN COMPLIANCE OF ORDER DATED 22.11.2021 OF HON’BLE NATIONAL GREEN
TRIBUNAL, SPECIAL BENCH, PUNE IN THE MATTER OF SANGHAR ZUBER ISMAIL
VERSUS MINISTRY OF ENVRIONMENT, FOREST & CLIMATE CHANGE)

In compliance of the Hon'ble National Green Tribunal (NGT) order dated 08.06.2021 for
Appeal No.05/2021(WZ), Committee (Constituted by NGT) has submitted report to the
Hon’ble Chairman Gujarat Pollution Control Board dated:07/09/2021 which is enclosed as
Annexure-A.

Hon’ble NGT has passed order dated. 22.11.2021 in which para no. 3 is reproduced below:

“The Hon’ble NGT has constituted a three member committee comprising of -1. Chief
Wildlife Warden, Gujarat, 2. Director, Marine National Park and 3. State PCB to evaluate
the risk associated with the activities of expansion of the project and suggést remedial
measures to be taken, especially on the issue of mitigation of impact on marine life and
mangroves. State PCB will be nodal agency. The Committee may meet within two weeks,
undertake visit to the site and interact with the stakeholders. It may recommend safety
measures to prevent accidents on account of operation of the activities by ensuring proper
on-site and off-site emergency plans and hospital backup and awareness in the local
residents. Issue of requisite audits in respect of maintenance of flora and fauna and coastal
management may also be looked into. Further issue of regular dissemination of
environmental benefits may also be looked into. Such study may be undertaken within two
months and report filed by email by 15.02.2022."
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1. CONSTITUTION OF THE JOINT COMMITTEE:

In compliance to the Hon’ble NGT order dated. 22.11.2021 (para 3), three members joint

committee constituted as follow:

Sr.

" Name & Designation of Member
0.

Authority/ Institute

Shri Shyamal Tikadar,
1. | Principal Chief Conservator of Forests
(Wildlife) & Chief Wild life Warden

Chief Wildlife Warden, Gujarat

Shri Senthil Kumaran,

Representative of

I/C Regional Officer

2. Director Marine  National Park,
Deputy Conservator of Forests
Jamnagar
. Shri Bharat Makwana Gujarat  Pollution  Control Board

(GPCB)- Regional Office, Jamnagar

2. ACTION TAKEN BY THE COMMITTEE

The committee adopted following approach for the compliance of the NGT order dated

22.11.2021.

e Preliminary meeting has been organized on 07.12.2021 among committee members

to evaluate the action plan for compliance of the Hon’ble NGT order.

e As per the decision taken by the committee GPCB has carried out stack sampling,

ambient air sampling and water sampling on 20.01.2022 and 21.01.2022. Report of

the sampling is attached as Annexure B.

e Official letter on behalf of the committee was issued by the GPCB to the petitioner Mr.

Sanghar Zuber Ismail on 09.02.2022 vide the said letter petitioner is informed to

remain present before the committee on 11.02.2022 on 11: 00 o'clock. Copy of the

letter is enclosed herewith as Annexure-C.
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e Mr. Sanghar Zuber Ismail (petitioner) appeared before the committee on
dated:11/02/2022 and submitted his written letter. (Copy of the same is attached
herewith as Annexure-D)

e Committee members have visited proposed project site and interact with stakeholders
on dated 11.02.2022 and statement given by stakeholders is enclosed as Annexure-
E.

o After completion of meeting with stakeholders, Committee has received one request
through Email on 11.02.2022, to provide additional time for representation. Committee
has decided to extend time to represent before the committee. (Annexure-G).
Accordingly, the committee has received the representation from Shri Yasinbhai Gajjan

through Email on 14.02.2022 and the same is enclosed herewith as (Annexure-H).

3. INSPECTION-CUM-MONITORING & SAMPLING AT PROJECT PROPONENT SITE

e Inspection-cum-monitoring carried out by Regional Office, Gujarat Pollution Control
Board, Jamnagar at M/s Nayara Energy Limited on 20.01.2022 and 21.01.2022 to

inspect the unit and to ensure compliance being followed in the existing refinery.

e During visit it is observed that industry has not started any of the activity for
expansion of the p'roject from 20 MMTPA to 46 MMTPA refinery capacities along

with the Petrochemical project.

e Analysis Report of Sampling carried out by GPCB are enclosed as Annexure-B.

4. MARINE MONITORING BY NIO:
The CSIR-National Institute of Oceanography (CSIR-NIO) has been engaged by the M/s
Nayara Energy Limited to monitor marine environment annually (during pre-monsoon
period) since 2008 to assess the ecological status of the area including corals and

mangroves.
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Main Objective of the study

a)

To conduct detailed investigations in respect of water quality, sediment quality and
biological characteristics of the coastal area of Vadinar.

To assess the impact of ongoing activities of M/s Nayara Energy Limited on marine
ecology.

To assess the general health of corals and mangroves of intertidal sites at Vadinar.
To suggest mitigation measures for maintaining a healthy marine ecosystem around

the project site.

Parameters monitored during this is as given below:

Water quality

Temperature, SS, Salinity, DO, BOD, NH4*-N, NO2-N indicate an annual average
variation was comparable with the baseline data.

Sediment quality

Overall, the trend in the distribution of trace metals during monitoring were broadly
comparable with the baseline data , development and poét development phase of
M/s Nayara Energy Limited and there is no gross contamination of sediment by
heavy metals.

Biological characteristics Flora and fauna :

It was also observed during monitoring that the present flora fauna were comparable
to the baseline data.

Monitoring of intertidal corals

Monitoring of intertidal corals was carried out in pre-decided experimental sites at
Narara (Intertidal Pipeline Corridor, IPC), Vadinar (Intertidal Jetty Corridor, 1JC) and
Kalubhar (Reference site). Coral reef monitoring was conducted in the intertidal
areas of Intertidal Jetty Corridor (IJC) and Intertidal Pipeline Corridor (IPC) to
assess the general status of corals, their health and diversity and the corals
biodiversity were comparable to the baseline data of M/s Nayara Energy Limited.
Monitoring of mangroves

Periodic monitoring of mangroves around Vadinar in being undertaken with the aim

to maintain healthy mangrove ecosystem of this region. Overall, the mangrove area
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at and around the M/s Nayara Energy Limited project site did not indicate any impact

during the monitoring period.

The mangrove area has increased in recent years due to extensive plantations

made by the Forest Department. Selected areas of Narara Bet have been afforested

with A. marina by the Forest Department especially along M/s Nayara Energy

Limited pipeline corridor.

5. Hon’ble NGT directions to the committee vide order dated.22.11.2021:

S. No

Directions

To evaluate the risk associated with
the activities of expansion of the
project and suggest remedial

measures to be taken, especially on

the issue of mitigation of impact on |

marine life and mangroves.

Present status and recommendations
The proposed project activities will be
carried out inside the existing premises of
refinery area and as a part of granted EC.
There is no expansion activities will be
carried out on the marine site. Hence
proposed project does not envisage any
direct impact on mangroves and marine life

as per the EIA report prepared by NEERI.

As per the representation made by M/s.
Nayara Energy Ltd. Officials before the
committee, “Withdrawal of water from the
sea (@928 MLD) and discharge of wa’cer¥
into the sea (@573 MLD)” will be a part of
separate project, and necessary clearance
like Forest, Wildlife and CRZ clearance etc.

will be taken accordingly.

The Forest Survey of India (Ministry of

Environment Forest and Climate Change),
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India since 1987.
'As per the India State of Forest Report
(ISFR) 2019 Forest Survey of India report,
Mangrove cover in the Jamnagar District
shows increase of 45.5 sg.km w.r.t to 2017
assessment and 1.76 sq km increased in
2021 with

assessment.

the year respect to 2019

Copy of the concern documents enclosed

' as Annexure-F.

has been assessing the Mangrove Cover in

State PCB will be nodal agency. The
Committee may meet within two
weeks, undertake visit to the site and

interact with the stakeholders.

As per order committee members interact

with stake holders.

It may recommend safety measures
to prevent accidents on account of
the by

ensuring proper on-site and off-site

operation of activities

emergency plans and hospital
backup and awareness in the local

residents.

To address onsite and offsite emergency,
the
Response and Disaster Management Plan”
(ERDMP) in place which has been certified
by Disaster Management Institute (DMI),

industry is having “Emergency

Bhopal as accredited by Petroleum and
Natural Gas Regulatory Board (PNGRB).

'M/s. National Environment Engineering
Research Institute (NEERI), Nagpur has
Risk

Assessment Study using, 3 D Modelling

carried out Comprehensive

under different Scenarios with the help of
M/s Gexcon, India, as part of EIA-EMP-Risk
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recommendations  suggested will be

complied with.

1'AII the recommendation made in the
{EIA/EMP in respect of environment
| management, and risk mitigation measures
| relating to the project shall be implemented.
;
Refinery has implemented various safety
procedures like work permit system, Task
based risk assessment, scaffolding,
chemical safety, HAZOP Study, Root Cause

;Analysis, Mechanical Integrity and Asset
MOC and many more.

Refinery follows applicable Oil industry
' safety directorate (OISD) standards and

recommended practices.

Industry is  having fully equipped

1 Occupational Health Center with
ideoontamination room, emergency room
?and ambulance backup, round the clock
" availability of qualified doctors/paramedic
Estaff, antidotes and emergency medicine.
Industry has tie up with big hospital in city in

case of further referral need. Same facility

Assessment study and the

' Reliability, Process Safety Information, |

s
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Issue of requisite audits in respect of%The industry has engaged M/s. National

will be enhanced for future expansion

. project.

Nayara Energy carries out its CSR
initiatives in  villages neighboring the
' refinery. The services are being catered by

static center and mobile health vans and

provides door step services.

maintenance of flora and fauna and ' Institute of Oceanography (NIO) to carry out

coastal management may also be Comprehensive  Monitoring of Marine

looked into

Ecology off Vadinar annually since 2008.

The results revealed trends comparable
with the earlier monitoring (2008-2020) at

monitoring sites. The present monitoring

results indicate absence of gross changes

in marine ecology off Vadinar due to

operations of M/s. Nayara Energy Ltd.

“years due to extensive plantations made by
%the Forest Department. Selected areas of

?Narara Bet have been afforested with

species A. marina by the Forest Department
especially along M/s Nayara Energy Limited

pipeline corridor,
|

|
' Monitoring of intertidal corals was carried

1gou’t in pre-decided experimental sites at

_@;&/QM

The mangrove area has increased in recent
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%Narara (Intertidal Pipeline Corridor, IPC),
éVadinar (Intertidal Jetty Corridor, IJC) and
‘ Kalubhar (Reference site).

Overall NIO observed that the present
monitoring results indicate absence of gross
} changes in marine ecology off Vadinar due
to operations of M/s Nayara Energy Limited.
' Beside above the industry also carry out
i monthly Marine Monitoring by M/s. Gujarat
i Institute of Desert ecology (GUIDE, Bhuj).

‘,

w Industry ensure to continue Annual
j Comprehensive Marine Monitoring and
limonthly marine monitoring for expansion

[ project activities.

Further issue of regular For existing refinery, awareness on fire and
dissemination of environmental 1 safety aspect is regularly being carried out

|
benefits may also be looked into. | in nearby villages at regular interval.

; Regular dissemination of environment
‘ benefits should be incorporate in the
‘ existing awareness program and should be
continue to carry out for expansion project

 also.
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6. OBSERVATIONS:

As per the Marine National Park (MNP) officials visit at the proposed project site no
adverse impact on marine eco system observed.

The Forest Survey of India (Ministry of Environment Forest and Climate Change),
has been assessing the Mangrove Cover in India since 1987. As per the India State
of Forest Report (ISFR) 2019 Forest Survey of India report, Mangrove cover in the
Jamnagar District shows increase of 45.5 sq.km w.r.t to 2017 assessment and 1.76
sq km increased in the year 2021 with respect to 2019 assessment.

Industry has well defined system for Health, Safety, Environment, and Fire
Prevention & Protection. Industry will follow all necessary safeguard during
expansion also.

To address onsite and offsite emergency, the industry is having “Emergency
Response and Disaster Management Plan” (ERDMP) in place which has been
certified by Disaster Management Institute (DMI), Bhopal as accredited by
Petroleum and Natural Gas Regulatory Board (PNGRB), MoPNG, GOI. The ERDMP
will be revised for expansion project activities also.

Industry is having fully equipped Occupational Health Center with decontamination
room, emergency room and ambulance backup, round the clock availability of
qualified doctors/paramedic staff, aﬁtidotes and emergency medicine. Industry has
tie up with major hospitals in city in case of further referral need. Same facility would
be enhanced to cater the needs of future expansion project.

M/s. National Environment Engineering Research Institute (NEERI), Nagpur has
carried out Comprehensive Risk Assessment Study using 3 D Modelling under
different Scenarios with the help of M/s Gexcon, India, as a part of EIA-EMP-Risk
Assessment study and the recommendations suggested will be complied with.
Most of the Stakeholders except petitioner expressed appreciation and gratefulness
towards the Nayara Refinery for the various public welfare measures and job
opportunities provided to the surrounding villagers of Jamnagar District and
Devbhumi Dwarka District. People of the region expected these facilities to be
continued further with more support with the expansion of refinery.

N
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e As per the written representation submitted by the petitioner before the committee
members, petitioner is has shown the same concern as mentioned in the petition
file before the Hon'ble NGT. On the basis of concern as mentioned in the petition
file Hon’ble NGT has order dated: 22.11.2021. Committee members are of the
opinion that the issues raised by the petitioner is very well addressed in para 5 of
the present report.

e \Water, Stack Emission and Ambient Air Monitoring carried out at M/s. Nayara
Energy Limited and analysis results are found within permissible limits as per the
norms given in Consolidated Consent of Authorization (CCA) by GPCB.

N
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7. CONCLUSION

211

Committee Members concluded that the project proponent has taken adequate safety

measures for operational activities with considering Emergency Response and Disaster

Management Plan, Adequate health care facilities within refinery and adjoining

communities. Awareness on fire and safety aspect is regularly being carried out in

nearby villages at regular interval. Studies carried out by the various agencies shows

no any significant impact on flora and fauna. Furthermore, Committee suggest that the

recommendations given in the earlier report (Annexure-A) may be considered as

remedial measures.

S. N.

Name & Designation of Member

Authority/ Institute

Signature

Shri Shyamal Tikadar,

l

Principal Chief Conservator of _ o .
1. o . ~ | Chief Wildlife Warden, Gujarat
Forests (Wildlife) & Chief Wild life
Warden
_ _ Representative of
Shri Senthil Kumaran, . _ _
2, Director Marine National Park,
Deputy Conservator of Forests
Jamnagar
. Gujarat Pollution Control Board
Shri Bharat Makwana _ _ ]
3. . . (GPCB)- Regional Office, .
I/C Regional Officer /
Jamnagar
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ANNEXURE-A 212

REPORT OF COMMITTEE ON INSPECTION-CUM-MONITORING OF M/S NAYARA ENERGY LIMITED -DIST-

DEVBHUMI DWARKA, GUJARAT.
(IN COMPLIANCE OF ORDER DATED 08.06.2021 OF HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI IN THE MATTER OF SANGHAR ZUBER ISMAIL VERSUS MINISTRY OF ENVRIONMENT,

FOREST & CLIMATE CHANGE)

1.0 PREAMBLE:

Sanghar Zuber Ismail, a resident of Salaya, Ta. Khambhalia, Dist. Devbhoomi Dwarka, Gujarat has
filed an application on 02.02.2021 before Hon'ble National Green Tribunal, Western Zone Bench,
Pune challenging Environment Clearance dated 5" Jan 2021 issued to M/s. Nayara Energy Limited
for expansion of refinery capacity from 20 MMTPA to 46 MMTPA along with the petrochemical
complex.

Hon'ble NGT passed an order on 08.06.2021 (Annexure-1) and constituted a joint committee of
Chief Wildlife Warden, Gujarat, Director- Marine National Park and State PCB to evaluate the risk
associated with the activities of expansion of the project and suggest remedial measures to be
taken. The Committee may recommend safety measures to prevent accidents on account of
operation of the activities by ensuring proper onsite and off-site emergency plans and hospital
backup and awareness in the local residents. Issue of requisite audits in raspect of maintenance of
flora and fauna and coastal management may also be looked into. Further issue of regular
dissemination of environmental benefits may also be looked into.

2.0 CONSTITUTION OF THE JOINT COMMITTEE:

In compliance to the NGT order (para 8), three members joint committee constituted with following
members.

‘ S.No. | Name & Designation of Member Autharity/ Instjiutle

' Shri Shyamal Tikadar,

1. Principal Chief Conservator of Forests Chief wildlife Warden

‘ | (Wildlife) & Chief wild life warden
_ = t

‘ Shri D T Vasavada,
| - Marine National Park, Jamnagar
Chief Conservator of Forests '

Mrs. K. N. Parmar Guiarat Pollution Control Board {GPCB)

p——

4.
‘ ‘ Dy. Environment Engineer Regional Office, Jamnagar |

\\/
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APPROACH & ACTIVITIES CARRIED OUT BY THE COMMITTEE

The committee adopted following approach for the compliance of the NGT order-

4.0

Preliminary meeting has been organized on dated: 28.07.2021 between the officials of the Chief
wildlife warden Jamnagar, Marine National Park, Jamnagar and Regional Office-Gujarat Pollution
Control Board, Jamnagar to evaluate the action plan for compliance of the Honorable NGT order’s
recommendation and additional conditions in this regard.

Another meeting was held between the officials of the Chief Wildlife warden Jamnagar, Marine
National Park, Jamnagar and Regional Office-GPCB, Jamnagar on dated: 10.08.2021 to decide the
course of action for inspection and monitoring at respondent industry.

MNP Officials visited the project site on dated: 03/09/2021 for inspection.

Inspection-cum-monitoring at Respondent Industry - Inspection-cum-monitoring carried out by
Regional Office, Gujarat Pollution Control Board, Jamnagar at M/s Nayara Energy Limited on dated:
10.08.2021 and 11.08.2021 to inspect the unit to ensure compliance being followed in the existing
refinery.

During visit it is observed that industry has not started any of the activity for expansion of the
project from 20 MMTPA to 46 MMTPA refinery capacities along with the Petrochemical project.
Monitoring - GPCB officials, Regional Office, Jamnagar has carried out Water Sampling, Stack
monitoring, Amblent Air quality monitoring, Noise Monitoring. Water sampling has baan carried out
at different points such as (1) Sweet water final outlet from ETP, (2) Sea water return line, {3) Open
well (Dug Well) of Premises, (4) Sea water sample collected from M/s, Nayara Jetty area, Stack
Monitoring also carried out at (1) Stacks sttached to CDU Plant (2) Stack attached to FCCR Plant (3)
Stack attached to HMU-1 Plant (4) Stack Attached to HMU-II Plant (5) Stack attached ta SRU-I Plant
(6) Stack attached to SRU — I plant. Ambient Air Quality Monitoring sampling & Noise level
monitoring are carried out at different locations such as (1) Main Gate area, (2} Labour Gate area.
(3) NE-93 Gate area, {4) RLCB Building area, (5) Nayara letty area. Noise level monitoring is carried
out in day as well as in night time. VOC Monitoring is carried out at CDU Entrance gate and 100
meters away from CDU Entrance gate.

ABOUT THE INDUSTRY

M/s Nayara Energy Ltd., erstwhile Essar Oil Ltd., is operating a 20 MMTPA refinery complex at
vadinar, Devbhumi Dwarka, Gujarat. In addition, it has a strong retail network of about 6000 + fug!
stations catering to different parts of the country. The network is being further expanded and more

retail stations are being added.

s Navara Energyv Limited




4.1

CONSENTS & ENVIRONMENTAL CLEARANCES-

M/s. Nayara Energy Limited is having valid Consolidated Consent for Authorization (CCA) from

214

Guijarat Pollution Control Board (GPCB) which is valid up to dated: 16.09.2022. The copy of CCA i5

attached as Annexure-il. The copy of Environment Clearance dated 05" January, 2021 iscuod for

setting up 20 MMTPA to 46 MMTPA refinery expansion along with Petrochemical complex is
placed as Annexure-lll. The NGT order (dated 08/06/2021) points and compliance ctatue in
existing refinery and plan for expansion is placed as Annexure = IV as well as compliance of Risk

assessment study suggestions given in EIA report is attached as Annexure- V.

The company, earlier in 2005-06, had planned for expansion of the refinery to 60 MMTPA capacity
along with Petrochemical Project for which the Environmental Clearance was also obtained from
the Ministry of Environment, Forest and Climate Change (MoEF&CC), which was valid up to
September 2018. However, owing to the business exigencies, the company has revised their

3
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4.2
4.2.1

4.2.2
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expansion plan for the optimum total refining capacity of 46 MMTPA along with petro-chemical
complex and EC for the same is issued by MOEF&CC on dated 05.01.2021. Proposed expansion of
refinery and petrochemical complex shall take place at the land available within the existing

refinery premises.

ENVIRONMENT MANAGEMENT SYSTEM AT Existing Refinery of M/S NAYARA ENERGY LIMITED
Wastewater Management:

The industry has installed Effluent Treatment Plant (ETP) with adequate capacity {1000 m3/Hr) to
treat the entire effluent generated from different units of refinery. The entire treated effluent is
then reused for the purposes of Reverse Osmosis feed (RO), Fire Water, Service Water & Cooling

Tower makeup and horticulture.
Air Pollution Control Management:

The major sources of air emission at industry are process emissions from FCCU, SRU and emissions fro
fuel burning in the different heaters / furnaces of refinery’s plant operations. To minimize impact

various measures are taken as following:

The industry has provided air pollution control measures (APCM) for the control & monitering of

air pollutants

instalied Low Temperature Shell Claus off Gas Treating Units (LT SCOT) at Sulfur Recovery Unit.

Installed Multistage multiple Cyclone Separator in Fluidized Catalytic Cracking & Regencration wnit f
particulate emission contral.

Installed Amine Absorbers - The fuel gas produced in the refinery contains H»S. This is remaved in
the Amine absorber columns and the sweet gas is routed to Refinery fuel gas system. Subsequently
H;5 is stripped out from rich amine in amine regeneration unit. Lean amine is reused while H:S i3
sent to sulfur recovery unit.

Use of Low Sulfur Fuel - Refinery Fuel Gas, Natural Gas and Fuel Oil are used as fuel in heaters
furnaces.

Installed Low NOX burners in all heaters / furnaces.

Installed Sulfur Recovery Units having sulfur recovery efficiency of 99.9%.

Floating roof tanks: Floating roof tanks are provided for storage of Class A products; this reduces

HC vapor loss. Double seal has been provided in order to minimize vapor leakage.

J



4.2.3

5.0

Flare Management- All vent offs are connected to the flare to take care emergency releases fa-ﬂ 6
refinery plant.

All access roads (internal as wells as external) are paved either with concrete or bitumen to
suppress the dust generation and fugitive emissions.

Real-time Continuous Emission &Effluent monitoring has been hooked up with CPCB server.
Installed two nos. continuous ambient air quality monitoring stations which have been hooked up

with CPCB server.

Hazardous Waste Management

The industry generates Hazardous wastes such as Oily Sludge, Spent Catalysts, Used Oil, Discarded

Empty Contaminated drums/ containers, oily cotton rags etc.

industry has set up three nos. of temporary hazardous waste pit with 3000 m? capacity each and
two nos. Hazardous waste storage shed with 11600 m? area with HDPE liner for storage of
hazardous wastes. Unit is having dedicated documented procedure for management of Hazardous

wastes in the Refinery.

The unit is following the Reduce, Réuse, Recycle, Recovery, Co-pracessing { Pre-processing, Landfill
and Incineration hierarchy for disposal. The unit is @ member of common TSDF site {Saurashtra
Enviro Private Project Limited, Bhachau, Dist. Kutch {Gujarat)) for Integrated Commaon Hazardous
Waste Management (CTSDF) i.e. disposal of incinerable and landfillable solid waste. All types of
recyclable waste are being sent to SPCB authorized recyclers/users and Common facilitics and an

online manifest system developed by GPCB is being followed.

Unit is sending co-process able wastes, such Oily Sludge, Oily Cotton Rags, Qily Filter Cartridge,

Spent carbon, Spent Resin and Heater deposits to the Cement industries as an Alternate Fucl,

DETAILS OF MONITORING DURING COMMITTEE VISIT ON Dated: 10.08.2021 and 11.08.2021

Sample of final outlet from ETP, Sea water return line, ground water quality (Dug well), ambient air
quality at four location within refinery and one at jetty, stacks camples (source emission
monitoring) attached to various Heaters and process stack (CDU,HMU-I, HMU-ILFCCR, SRU-I, SRU-
1), ambient noise, VOC monitoring during the site visit to the industry on 10.08.2021 and
11.08.2021.

The industry is continuous process unit and during site inspection, it has been ohcervad that
Effluent Treatment Plan (ETP) is in operation.

Source Emission monitoring carried out for following stacks (Chimney) at-



CDU Heater (Flue Gas Stack}
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L] FCC Regenerator (Process Gas Stack)

L HMU-I (Flue Gas Stack)

® HMU-II (Flue Gas Stack)

L SRU-I (Process Gas Stack)

(] SRU-II [Process Gas Stack)
Sr.No. | Stack Attached to e | Stack Height | APCM
_ | (Meter) _

1 | CDU Heater (Flue Gas Stack) 115 Low Nox Burner

2 i FCC_Regenerator (PFoaas Stack) | 110 Flue Gas Desulphurigtion

3 | HMU-! (Flue Gas Stack) 80 Low Nox Burner

4 HMU-II (Flue Gas Stack) 80 Low MNox Burner e
5 | SRU-I (Process Gas Stack) - |80 LTSCOT =
6 | SRU-I (Process Gas Stack) 80 LTSCOT

Ambient monitoring and noise monitoring carried out at following five locations-

L Labour Gate, (West direction of industry)
® 93 Gate (North- direction of industry)
o Main Gate( South direction of industry)
m RLCB, (East direction of industry}
. Jetty
The analysis results are given in Table 5.1, 5.2,5.3 & 5.4,5.5,5.6
Table 5.1: Analysis results of Water sampling
5. | _| = [ [ sweet water Final
Parameters Unit GPCB Limit for ETP
No. Qutlet of ETP
1. | pH ~ |pHUnit | 685 N T
2.7-' Colour (pt. Co. scale) Pt-cobalt Scale | 100 05
_3A "-Suspended Solids mg/L 20 04
4, Ammorcal Nitrogen e mg/L 15 0.56 N
| 5. Phosphate . _-m—g/L 3 | 0.043
6. ‘ Chemical Oxygen Demand | mg/L ~ |12s 58
6
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| 7. | Oil and Grease mg/L 5 ' BDL
(& [ thenke Comuoind me/L 1 0.35 BDL
E Cyanide mg/L 0.2 0.0
110. | Sulphide . me/L 05 BOL
1. |zinc i mg/L ' 5 | 0.064
12, Total Chromium - mg/L 2 ' 0.008
13 Hexavalent Chromium mg/L 0.1 | BDL
14. | Copper mg/L 1 0.057
15. | Nickel me/L 1 0.0090
| 16. —I-- Lead mg/L 0.1 0.0004
17. | BOD (5 Days at 20°C) mg/L 15 12
|18. ‘Mercury | mg/L 1001 BDL
Table 5.2: Analysis result of water sampling
| Open well (Dug ;at;'mle collected
Sr. Sea water
Parameters Unit well) of | from Sea near Jetty
' No. ) return line
premises area
1. pH pHUnt | 759 7.94 | 7.67 F
—T Colour (pt. Co. scale} Pt-cobalt Scale_TE = . "bs_ __057
3, | Suspended So_lids mg/L .20 96 EI!
7 ‘ Ammenical Nitrogen mg/L 0.56 0.56 0.56
5. | Phosphate [ ma/L 0.038 0.051 ' 0.043
fiE Chemical Oxygen Demand i "mg/L . 29 70 E
7. | ol and Grease T me BDL BOL oL
8. | Phenolic Compound mg 8oL |BoL | BDL
| 9. Cyanide mg/L 0.6 0.0 IO.O
10. | Sulphide mg/L | BDL BDL BOL



|11 zinc mg/L | 0.069 0.072 0.077 —21 9
12.] Total Chromium _ me/L 0.008 0.007 0.007 ~
13. Hexavalent Chromium _mg/L BDL_ BDL BDL

14| Copper me/L | 0.0069 | 0.0068 looo7z
15. | Nickel mg/L 00,0073 0.0064 0.0069

© 16.| Lead Mgl BDL 0.0002 0.0001
17.. BOD (5 Days at 20°C) | melL 8.2 11 12 B
18.| Mercury | meg/L oL | BDL BDL o

- Table 5.3: Analysis results of Source Emission Monit_oring (l|=lue gas and Process gases) ' -

Parameter(s)
:c". Stack Attached to iore 50, | NOs HS
(mg/Nm?) | (mg/Nm?) (mg/Nm?) (mg/Nm’)
1 |cou 51 24 12.22 : =
GPCB Norms 100 1700 450 - 1
2 | HMU- 7 |12 14.46 f i
3| MU 6 14 19.23 - !
GPCB Norm 10 50 350. i
4 | rFeer 28 37.33 6.86 _—
GPCB Norm 100 | 500 _ 400 '
; | SRU-I - - 2421 BOL R
_6 | SRU-II - - 27.50 BDL
N GPCB Norms - - i 350 | 15 . #
/ / \,' 9



Table 5.4: Results of Noise Monitoring in and around the Industry

*Day time: 6.00 a.m. to 10.00 p.m, Night time: 10.00 p.m. to 6.00 a.m.

Table 5.5: Results of VOC Monitoring

| NOISE MONITORING RESULTS il
| | Day Time* Night Time*

Sr. No. | Location Prescribed ;it* I;fleasured Value | Prescribed Lir;1it* -Measured Value

' ' dB(A} Leg dB(A) Leq

T Labour Gate 75 5117 70 23.5
_2 | 93 Gate 75 —:9.2 70 22.8 N
; Main Gate 75 49.7 70 22.7

4 RLCB 75 455 “70 226

5 Jetty _75 ___ 36.6 70 -21.? I

Measured Value in ppm

S. No Location
1 Crude Distillation Unit —Entry Gate 0.00
2 Crude Distillation Unit- 100 meters “trom the Entrance | 0.00

gate

‘ Sr. No. |

Location - PMio mg/Nm? ‘

Permissible limit { 100 mg/Nm? }

| Main Gate ‘ 37 i
X

S0, mg/Nm?

B0 mg/Nm?

1.95

Table 5.6: Analysis results of Ambient Air Quality Monitoring
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NOy mg/Nm? 4‘
80 mg/Nm?
143 ‘
0
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2 ‘ Labour Gate 76 3.3 2.0

3 93 Gate 35 1.95 1.43
- 1
4 RLCB 51 0.65 0.29
- —
5 Near Jetty area | 90 1.30 0.86
| - o | — — —

6.0 OBSERVATIONS:

» Industry has well defined system for Health, Safety, Environment, and Fire Prevention &
Protection. Industry will follow all necessary safeguard during expansion also.

= To address onsite and offsite emergency, the industry is having “Emergency Response and
Disaster Management Plan" (ERDMP} in place which has been certified by Disaster
Management Institute (DMI), Bhopal as allocated by Petroleum and Natural Gas Regulatory
Board (PNGRB). The ERDMP will be revised for expansion project activities also.

* Industry is having fully equipped Occupational Health Center with decontamination room,
emergency room and ambulance backup, round the clock availability of qualified
doctors/paramedic staff, antidotes and emergency medicine, Industry has tic up with big
hospital in city in case of further referral need. Same facility would be used for future
expansion project

* M/s. National Environment Engineering Research Institute (NEERI), Nagpur has carried out
Comprehensive Risk Assessment Study using 2 D Modelling, 3 D Modelling under differcnt
Scenarios with the help of M/s Gexcon, India, Nagpur as part of EIA-EMP-Risk Ascescment
study and the recommendations suggested will be complied with,

* As per the MNP Officials visit at the proposed project site no adverse impact on marine eco
system was observed.

7.0  Recommendations:

In compliance of Hon'ble NGT Order the committee visited the site on dated: 07/09/2021 and had
detail discussions and committee members recommend the following additional conditions over
and above EC granted by MOEF & CC vide order no: J-11011/320/2006-1A-11{1) dated:
05/01/2021:

1. M/s. Nayara energy Itd. shall carry out Mangrove afforestation of 100 hectare area before
31/12/2024 at their own cost in nearby areas in consultation with MNP,

2. MNP officials may visit the site for inspection as and when required during the project
construction / development phase,

3. Awareness Program regarding local flora, fauna, safety, Environment Protection etc shall be
imparted to the local public & school children once in six month for next five yeare at thair
own cost involving Marine national park, Gujarat Pollution control Board., Indian coast guard,
& District Industrial safety & Health. .

10




| S. No.
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The discharge of return sea water shall be monitored on monthly basis by third party NABL
accredited laboratory and the report to be submitted six monthly to GPCB.

M/s. Nayara Energy Ltd. shall undertake rainwater harvesting measures to recharge the
ground water in the refinery area premises,

M/s. Nayara Energy Ltd. shall do Geo Hydrological survey within refinery area with detailed
data base along with required maps & locations.

The project authorities must strictly comply with the provisions made in Manufacture,
Storage, and Import of Hazardous Chemicals Rules, 1989 and as amended in the year 2000
for handling of hazardous chemicals etc. Necessary approvals from Chief Controller of
Explosives must be obtained before commissioning of the project.

Emergency Response Disaster plan is to be updated and certified through competent
authority and shall be complied with.

Committee Member Sign of Sheet

Name & Designation of Member " Authority/ Institute. Signature |
| shri Shyamal Tikadar, i
1! | Principal Chief Conservator of Forests | Chief wildlife Warden 7 7
(wildlife) & Chief wild life warden
q—S.hri D T Vasavada, = il e
2+ Marine National Park, lamnagar "
Chief Conservator of Forests e,
| Mrs. k. N. Parmar s ' Gﬁjarat Pollution Contro_l Board ~\ P
P Dy. Environment Engineer ‘ (GPCB]- Regional Dffice, Jamnagar %” {
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Item No. 02 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)
Appeal No. 05/2021 (WZ)
With
Caveat No, 4/2021 & Caveat No. 5/2021
Sanghar Zuber Ismail Appellant

Versus

Ministry of Environment, Forest &

Climate Change & Ors. ~ Respondent(s)
Date of hearing: 31.05.2021
Date of uploading of order on the website : 08.06.2021

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRFERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE M. SATHYANARAYANAN, JUDICIAL MEMBER
HON’BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

ORDER

L, This appeal has been preferred against grant of Environmental
Clearance (EC) dated 05.01.2021"in favour of M/s Navara Energv Limited,
for expansion of Refinery Capacity from 20 MMTPA to 46 MMTPA with
Petro-Chemical Complex, at Vadinar, District: Devbhumi Dwarka,

Gujarat.

e We heard learned Counsel for the Appellant and for the project
proponent (PP} appearing on caveat on 31.5.2021 and on ¢conclusion of
hearing, the parties were allowed to file written submissions, if any, by
4.6.2021. No such submissions have been filed by the appellant but the
respondent No.2 has filed written submissions to the effect that EC has
been granted after proper appraisal and subject to relevant conditions for

which there is effective monitoring mechanism. These submissions are



reiteration of oral submissions made at the time of hearing. We have

considered the matter.

3. Main contention in support of the challenge to the EC is that
possible adverse impact on the marine environment has not been
considered. Before granting the impugned EC, it has also been ignored
that there a notified mangrove forest in buffer area of 10 km, close to the
refinery site. The notified mangrove forest will be directed affected by the
process of sucking of 828 MLD water from sea and discharge of 573 MLD
water. Further, following areas covered by the mangrove notification are

situated in 10 km buffer of Nayara Energy Ltd. :

Sr, No. shown in the

Name of the area or

notification village
36 Vadinar
37 Jakhar no kotho

Further, following areas shown in the said notification are situated

in huffer of 10 to 15 km:

Sr. No. shown in the | Name of the areca or
notification - | viltage

29 Vil ungle of Ambala

30 Rani Bet

31 Bhalori

33 Kabaldhar

34 Bhad

35 Narana Jungle

Existence of cher jungle has also not been considered.

4, During the hearing, our attention has been drawn to EIA/EMP study
in respect of expansion preject in question prepared by CSIR-National
Environmental Engineering Research Institute (NEERI]. It states that that

M/s Nayara Energy Ltd., erstwhile Essar Oil Ltd., is vperating a 20 MMTPA
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refinery complex at Vadinar, Devbhumi Dwarka, Gujarat. It is the second
largest single location Refinery in India and is also among the top 5§ most
complex refineries in the world. It has a strong retail network of about
4,900 fuel stations catering to different parts of the country. The network
is being further expanded with about 2600 more retail stations in near
future. "Asset Development Project-1 (ADP-1)" is a small part of the total
Refinery Capacity Expansion Project, and involves production of 450 KTPA
polypropylene (PF) by revamping FCC Unit and unsaturated LPG Treating
Unit of the existing refinery. The revamping will bring some changes in the
product slate of the existing refinery. However, total crude throughput
shall remain same (20 MMTPA). Since this project is a part of the total
Refinery Capacity Expansion Project, the baseline data collected for the
Refinery Expansion Project during Summer 2018 has been used for this
ADP-1 Project. The study on the subject of Marine National Fark mentions

as follows:

3.5.2 Ecologically Sensitive Arcas
Marine National Park

It is India’s first Marine National Park established in 1982.
The marine sanctuary area has various species of hard & soft
corals, prawns, sponges, crabs, turtles, water birds and brown,
green & red algae. The Marine National Park & Sanctuary has coral
reefs, mangroves, sea-grass beds, mudflats, network of crecks and
other ecosystems which support rich marine life & bird life.

The Marine National Park & Sanctuary area has Coral Reefs,
37 species of Hard & Soft Corals, 70 species of Sponges, 27 species
of Prawns, 30 species of Crabs, 200 species of Molluscs,
Endangered Sea Turtles like the Green Seq, Oliver Riddiey &
Leather Back, Porpoise, Common Dolphins, Indo-Facific bottlenose
Dolphins and Indo-Pacific hump-backed dolphins. Also it supports
growth of algae which comprises of 108 species of brown, green &
red algae. Ray fishes which also include Sting Rays are all found
in the marine national park. It has dense mangrove forests with
Avicennia marina, Ceriops tagal, Aegiceras cormiculatum &
Rhizophora mucronata.
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As per Forest Department, Jamnagar, two reserved forests
also exists in the study area. One reserved forest is located near
Sthan Dam, Danta village with survey no. 322/ 1. The total area
covered in this forest is 87.66 ha. Another reserved forest is
located near Meghpar Village and its survey no. is 155. This forest
is spread in the 21.20 ha area.

Both the reserved forests prominently comprised of. Prosopis
Juliflora (Junglee Kikar), and most of the species were stunted and
bushy growth was observed. The other floral component consists
of thorny bushes and variety of dried grasses. Opuntia stricta
(Prickly Pear) was recorded in both the reserved Jorests. These
Reserved Forests do not have any major plant species of rare and
endangered or medicinally important plants and wildlife. Hence,
there is no threat envisaged to the present biodiversity of
the reserved forests from the proposed project activity.

Refinery has well-established Environment Management
Cell for ensuring compliance with all the Environment Clearance
conditions. The Environment Management Cell is headed by senior
executive and reports directly to the Director & Head of Refinery.
The company has a full-fledged safety department to look after the
safety issues of the plant. The same shall be take care of the
proposed ADP-1 Project also.

7.0 Additional Studies
R e e il o SO e L e NS xxx

Disaster Management Flan (DMF) has been prepared to give
an approach to detail organizational responsibilities, actions,
reporting requirements and support resources available to ensure
effective and timely management of emergencies. Types and
causes of disasters have been included in addition to different
phases of the disaster to tackle any unforeseen event effectively.
Roles and responsibilities of various key personnel have been
described. The plon also inchides response planning procedures to
cover onsite and offsite emergencies.

8.0 Project Benefits

Besides the tangible benefits (production of petroleum
product and employment generation), the project has intangible
benefits like use of latest world class technologies for
manufacture of polypropylene resulting into maximum
recovery of product and minimum emissions/wastes,
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minimal/acceptable impact on environment, socio economic
benefits to the local people.

9.0 Environmental Cost Benegfits

The proposed ADP-1 Project will result in improvement of
infrastructure as well as upliftment of social structure in the area
to some extent. The people residing in the nearby areas will be
benefited indirectly. There would be more opportunities for
employment generation to the locals especially the youths. About
3300 workers are estimated to be employed during construction
phase of about 2 years (upto 7000 during peak construction
period) and about 150 persons will get employment during the
operation phase.

The company also proposes to provide training to local
youths, so that their skills can be gainfully utilized in project
activities. The project will create opportunities for direct
employment. The profect will also create opporturities for indirect
employment due to increase in trades viz. stockist / retailers of
building material, groceries, provision shops, medical stores,
garment shops, furniture shops, hetel & restaurants, etc. in the
region to meet the increased requirements. S

CSR Initiatives of Nayara Energy Limited

At Nayara Energy, Corporate Social Responsibility (CSE)
has been an integral part of its business sirategy. Nayuara Energy
appreciates the social and economic diversity in the Country and
has consciously embedded the community engagement dimension
in its business planning, risk and reputation management
processes. The CSR initiatives of Nayara Energy have played a
pivotal role in improving the quality of life of the communities living
in the vicinity of aperations of the Company.

Nayara Energy’s vision s to be among the most respected
organizations in India by doing what is right and rightful for the
communities and nation at largs. Nayara Energy aspues to build
a symbiotic relationship with its stakeholders and intends to mahe
them equal partners in the process of nation building, It firmly
believes that their role is to lay the path thal is collaborative,
progressive, inclusive and sustainable through various CSR
programs. [t also believes that technology and innovalions con
hasten the process of change and endeavour to support new and
nnovative models of development.

Nayara Energy Ltd. runs the CSR activities majorly in
Jfollowing key areas:

. Health and Sanitation

. Education

Livelthood Development
Sports Promotion

Women Empowerment
Infrastructure Development
Environmental Sustainability
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CER Budget

Besides the CSR activities under the existing refinery
protocol, additional CER (Corporate Environmental Responsibility)
fund to the tune of Rs. 19.5 Crores {as per MoEF Notification dated
May 1, 2018) has been allocated in this propaesed ADP-1 Project.
CSR as well as activities shall be planned in participatory mode
involving the local residents for the activity identification and at
the planning stage.

Green Belt Development

Nayara Energy has already developed a large green-belt
along the periphery of the refinery. Some plantation will be done
along the boundary of ADP-1 Project as appropriate. However,
additional green belt is not proposed in this project. However
Greenbelt in and around the refinery will be
strengthened/maintained.

10.0 Environment Management Plan

Environmental Management FPlan (EMP) provides an
essential link between predicted tmpacts and mitigation measures
during implementation and operationial activities. EMP outlines the
mitigation, monitoring and institutional measures to be taken
during project implementation and operation to aveid or mitigate
adverse enwuironmental impacts, and the actions needed o
implement these measures.

The likely impacts on various components of environment
due to the project during developmental activities have been
identified and measures for their mitigation are suygested for the
proposed ADP-1 Projeci.

The EMP comprises a series of components covering direct
mitigation and environmental monitoring, an outline of waste
management plan and a project site restoration plan. Thersfore,
environmental managemerit plan has been prepared for each of
the above developmental activities,

Since the proposed developmental activity is a very small
activity in comparisen to the existing refinery, and does not involve
air emissions, limited wastewater generation to be treated in
existing wastewater treatment plant, the existing pollution control
facilittes available for the existing refinery shall be adequate to
cater the need of ADP-1 also.

Budgetary Allocation for Environmental Protection and CER
& CSR Activities

During production of specific grade of polypropylene, some
VOC emissions are expected, for which control systern comprising
of thermal oxidiser shall be installed, An amount of Rs. 10,0 Crare
has been allocated towards the same with a running cest of Rs.
0.14 Crore annually. Besides, adequate financial provision for
environment protection measures shall be made, if required.

Tentative CER Schemes
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Tentative projects to be undertaken under Corporate
Enuironment Responsibility (CER) and likely expenditure involved
{Rs. 19.5 Crore) is summarized in Table 10.1.

Besides, total CSR budget projection for the existing
Refinery Business for next 5 years is about Rs. 74.58 Crores
(Table 10.2),

Table 10.1: Tentative Profects to be Undertaken Under Corporate Environment
Responsibility and Likely Expenditure Involved

Projects Objective Per Unit | Total Unit | Proposed | Proposed Outcomes
; Cost (Rs. | Proposed | Budget for fo be Achieved
In Lakhs) (Nos.) ADI-1 (Rs.
| in Lakhs)
| |
Construction To conserve 5 ) 8 400 Around 700 Ha of
of Big Waler rain waier additional land will be
harvesting and improve brought under
struclures the quality of frrigation and 2.6 MCM
ground waler of additional water
slorage capacily will
be crealed
Developing To develop a 550 1 550 Youth  from Bl
a multi- good sport Dwarka will  havel
speciality infrastructtire access Iy
sports betterl affordsbld
comglex training facifitios
Start-up fund | To identify 100 10 1000 nfegrated Employment,
for Innovative Micra Emtreprise  aiiil
development | business Entreprensurship
of Micro ideas Development  Program
Enterprises suitable fo feading to employmenl
local  needs generation fo hundieds
and to provide| of people which will
support for multipiier  the  local
development busingss growt!s
of Micro potantial in tha region
Enterprises) (The  program  wil
possibly be designa:
with LINDR)
| 1850
(Rs. 19.50
Total | Crores)
|

Table 10.2: Proposed CSR Budget under CSR Activities for the Existing Refinery

Sr. Annual Budget under CSE (Rs. in Crore)
No. | Focus Area
2 2019-20| 2020-21 | 202122 | 202223 | 202324
Te Health & Sanitation 5.70 5.40 5.60 3.30 340
2, Education & Skill . . S 5,
Development 3.03 26 2.25 0.235 G.25
fe Water & Livelthoods 3.3 5 8 10 10
& Sieal MpaRbUcaire B 1.5 1.5 1.5 .5
Development : * : : 2
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[

| Total

| 13.53 | 155 [ 1535 | 1505 | 1515 |

*Please note that the above-mentioned figures are just the projections, these number might change
based on the final profit figures in coming years.

3.

It is to further affirm that the environmental management
practices being followed in the existing refinery shall be
adopted/extended for the ADP-1 Project also with suitable
augmentation/ creation of new facilities, as required to ensure that
all the enuvironmental quality parameters within the refinery
premises and in the region remain within the permissible levels.
Efforts will further be made to ensure adequate social welfare
activities in region, resulting in overall development of the region
with impraved quality of life of the people in the region.

3.5.5 Ecologically Sensitive Areas

3.5.5.1 Marine National Park

During field studies at Marine National Fark, dense and
luxurious growth of mangroves was seen. The area was dominated
by the presence of Avicennia marina and Rhizophora species of
mangrove. Fishing activities were also noticed in the marine park
area. It also supports breeding ground and migratory path to most
of the migratory birds. Flock of Greater Flamingo {Phoenicopleris
roseus) and Sarus Crane (Grus antigons) birds were observed in
marine national park during site visit. A number of other buds
namely Painted Stork (Mycteria leucocephala), Great Blue Heren
{Ardea herodias) and Great Egret {Ardea alba) were also inkabited
the area. Status of mangroves and migratory birds observed in the
Marine National Park are shewn in Plate 3.5.10.”

We have given due consideration to the grievance of the appellant.

It remains undisputed that the project is already in existence and thare ig

no continuing grievance against its functioning as far as environmental

norms are concerned. Only grievance raised in the appeal is that the

concern of possible impact on marine environment or on mangrove forest

be looked into and remedial measures taken. In this regard, we note the

following specific conditions in the impugned EC:

“Specific Conditions:

(). The environmental clearance is subject to obtaining prior
clearance from the wildlife angle, including clearance from the
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Standing Committee of the National Board for Wildlife, as applicable,
as per the Ministry’s OM dated 8" August, 2019. Grant of
Environmental Clearance does not necessarily imply that Wildhife
Clearance shall be granted to the project and that their proposal for
Wildlife Clearance will be considered by the respective authorities on
its merits and decision taken.

(ti). The project proponent shall prepare a site-specific Conservation
Plan and Wildlife Management Plan in case of the presence of
Schedule-1 species in the study area, as applicable to the project,
and submit to Chief Wildlife Warden for approval. The

recommendations shall be implemented in consultation with the
State Forest / Wildlife Department in a time bound manner.”

6. During the hearing, learned Senior Counsel for the project
proponent has assured that the above EC conditions will be duly complied.
All due mitigation measures will be taken to ensure safety of the
mangroves and the marine environment. It was further stated that the
project is outside the Marine National Park. As regards environmental
violation during the running of the current project, it is submitted that a

notice was issued by the State PCB making following allegations:

L Heavy Dusting was observed in the sulfur storage aren
while loading into the truck during the inspection of
your site,

KX XK ssanrsennsnarsssnrsasins I T P T AT L T LR TR ==
2. Below parameters were cobserved higher than the

permissible limits in the analysis done in the waste
water sample taken from ETP unit of your site 55-26/1

m ................. .-I!".Illlll“ljdmli.ﬂlollI‘dlllilll.ll.l'll'.Iw

3. During the site inspection, PM-162 mg/Nm® was observed
in the stack attached to CDU-1 Unit and PM-183 PM-162
mg/Nm?® was observed in the stack attached with FCC-

Regenerator unit which are higher than the permissible
limit.”

7.  The project proponent, however, dealt with the matter by its reply
dated 20.09.2019. Currently, there are no violations. If any viclations arc

alleged or pointed out, prompt remedial aclion will be taken.
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8. In view of above, we do not find any ground to interfere with the
grant of EC. However, we direct the PP to ensure that all necessary
safeguards are adopted and EC conditions duly complied. If any grievance
“survives, it will be open to the aggrieved parties to take their remedies in
accordance with law. Invoking Precautionary principle, we constitute a
three member Committee of Chief Wildlife Warden, Gujarat, Director,
Marine National Park and State PCB to evaluate the risk associated with
the z.activities of expansion of the project and suggest remedial measures
to be taken. The Committee may recommend safety measures to prevent
accidents on account of operation of the activities by ensuring proper on-
site and off-site emergency plans and hospital backup and awareness in
the local residents. Issue of requisite audits irrrespect of maintenance of
flora and fauna and coastal management may also be looked into, Further
issue of regular dissemination of environmental benefits may also be
looked into. Such study may be undertaken within three months. The
report may be submitted to the Chairman State PCB. kecommendation in
the report will be is treated as additional conditons for the EC, subject to
any challenge of such conditions,  before an appropriate forum in
accordance with law.
The appeal is disposed of.
A copy of this order be forwarded to the Chief Wildlife Warden,
Gujarat, Director, Marine National Park and State PCB by e-mail for

compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

M. Sathyanaravanan, JM
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Brijesh Sethi, JM

Dr. Nagin Nanda, EM

June 8, 2021
Appeal No. 05/2021 (WZ)
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File No. J-11011/320/2006-IA-1I(I)
Government of India
Ministry of Environment, Forest & Climate Change
Impact Assessment Division
ok ok

Indira Paryavaran Bhawan,

Jal Wing, 3™ Floor, Aliganj,
Jor Bagh Road, New Delhi-110 003

7 Dated:05" January, 2021
To, ' ’
a Ml s Nayara Energy Limited,
" Vadlnar, Devbhumi Dist. Dwarka,
Gujarat -

Sub: Expansion of Refinery Capacity from 20 MMTPA to 46 MMTPA with Petro-
Chemical Complex, M/s Nayara Energy Limited located at Vadinar, District:
Davbhumi Dwarka, Gujarat - Consideration of Environment Ciearance
regarding.

sir,
This has reference to your online proposal No, IA/G)/IND2/175608/2018 dated 27
September, 2020 for environmental clearance to the above mentioned project.

2. The Ministry of Environment, Forest and Climate Change has examined the propesal
for environmental clearance to expansion of Refinery Capaclty from 20 MMTPA to 46 MMTPA
with Petro-Chemical Complex, M/s Nayara Energy Limited located at Vadinar, District:
Devbhum| Dwarka, Gujerat,

3. The details of products and capacity are as under:

Product Slate for Existing & Proposed Refinery

____ Capacity_ (KTPA} i
Sr. No. | Products Existing Refinery |  Ultimate Refinery .
' | (20 MMTPA) \ (46 MMTPA)
| 1. SR | 938 : 785__________
| 2, Naphtha /MS 4.200 | 10,726
3 Gasoline - | SIS -
4. | SKO/ATF | 872 j g4~ ]
3. | Diesel/ HSD : g708 I " 22,775 i
' 6. | Furnace OIl/VGO 220 | s ol gl _-‘
7. |Sulphur | 318 | L1810
8. |Petcoke | 2,247 | 2pddL- - - .
| 8. | Bitumen . 377 . 337 ‘
| 10. Ethanol _ T N _1_10
| 11. |Fuel & Losses
a. Fuel ' 1,009 _ 4,316 |
b. Losses o 111 476 |
c. Propylene - _ 2,050 * |

*450 KTPA out of these are covered in ADP1 Project clearance

%“‘\/ Pagc 1 of §



Product Slate for the Proposed 10.75 MMTPA Petro-chemicals Complex

Sr.No. | | Products , Capacity (KTPA)
i i I_Propylene,o’FiaIyprcrpylene (PP) | 1000*
2. Butadiene ‘ 180
3 MTBE/ETBE | 150
[ a | Benzene B ' I 500
} 5 PX g 1400
| 6 | PTA ‘ ' 2,400
7 LAB - 200
8 Polypropylene - 1050
5. | HOPE ~ 500
O 1 T AT - p— = | 580 |
11, | LDPEf EVA : : 200 ?
|12, | MEG/DEG T EDEE
[ 13. | SM a3 500
;"“" 14, ; Phenol RS 200
s T Acetone = { 195
| 16. | Bisphenol -A (BPA) = 35
;_ 17 : Polycarbanate i = 130 {
’ 183. | N-Butanol 3 50 |
" 3. 1 Butanol | LE ok 10 |
S l 2 Ethyl Hexano! = i '
| 21, | Neo Pentyl Glycol (NPG) N 40 ~if )
220 | Acylicadd = — L
23, | Acrylates (Butyl, Methyl, Ethyl) j 300
T S L
}__ _2:5. | Pr,{ipwene Qxide {PO)/PG/Polyols - 200 . |

Q. Total land area available is 22750000 m? (2275 Ha). Existing refinery is in 11710000
m? (1171 Ha) and proposed expansion will be in 11040000 m? (1104 Ha) area. No additional
land will be acquired. Industry has already developed 410 Ha greenbeit areas for existing
refinery and will develop 340 Ha for the proposed project; the total green belt area after
proposed expansion will be 750 Ha which will be 33 % of total 2275 Ha project area. The
estimated project cost of proposed expansion (Refinery plus petro chemical complex) is Rs.
1,30,000 Cr. Total capital cost earmarked towards environmental pollution control measures
is Rs. 3923 Cr for expansion and the Recurring cost (operation and maintenance) will ba
about Rs. 30.4 Cr. per annum, Total Employment will be 2000 persons as direct & 12000 w
15000 persons indirect during expansion. Industry proposes to allocate Rs 74.58 Cr for naxt

T
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five years towards Corporate Social Responsibility however the budget numbers may vary
depending on company's year on year financial performance.

5, Total water requirement of 928 MLD will be met from Sea Water which includes 204
MLD for existing and 724 MLD for proposed expansion project. Effluent of 93 MLD quantity
will be treated through effluent treatment plant and entire treated effluent will be utilized for
service water, fire water make up, RO feed and horticulture. 536.5 MLD Desalination/RO
Reject & 36.5 MLD sea water based cooling tower blow down will be sent for deep sea
discharge through diffuser recommended by NIO.

6. Power requirement after expansion will be 927 MW including existing 160 MW and will
be met from CPP (Captive Power Plant). Existing unit has 27 DG sets of (125 kVA to 2000
kVA) capacity, additional 50 DG sets (125 kVA to 2000 kVA) will be used as standby during
power failure. Stack (vary between 6 to 30 m) will be provided as per .CPCB norms to the
proposed DG sets.

7. The project/activity is covered under category A of items 4(a) "Petroleum Refining
Industry”, 5(c) “Petro-chemical complexes” of the Schedute the Environment Impact
Assessment (EIA) Natification, 2006 and requires appraisal at Central Level by the Expert
Appraisal Committee (EAC) In the Ministry.

8. The project proposal was considered by the Expert Appraisal Committee {Industry-2)
in its 38" meeting held during 25-27 June 2018 and recommended Terms of References
{ToR) for the Project. The ToR has been issued by Ministry vide letter No. J-11011/320/2006-
1A-11{1}; dated 03/08/2018.

9. The proposal was considered by the EAC In its 24" meeting held on 19™ October, 2020
iy the Ministry, wherein the project proponent and their consultant M/s. National
Environmental Engineering Research Institute presented made a detalled pracentation on
the salient features cf the project.

10. The EAC, constituted under the provision of the EIA Notification, 2006 and comprising
of Experts Members/domain experts in various fields, have examined the proposal submitted
by the Preject Propenent in desired form along with PFR report prepared and submitted by
the Consultant accredited by the QCI/ NABET, on behalf of the Projact Proponant. Tha EAC
noted that the Project Proponent has given undertaking that the data and information given
in the application and enclosures are true to the best of his knowledge and belief and no
information has been suppressed in the PFR report. If any part of data/information submitted
is found to be false/ misleading at any stage, the project will e rejected and Environmental
Clearance given, If any, will be revoked at the risk and cost of the project preponent.

11. The Committee noted that the EIA/EMP report is in compliance of the ToR issued for
the project, reflecting the present environmental concerns and the projected scenario for all
the environmental components. The Committee has found the baseline data and incremental
GLC due to the proposed project within NAAQ standards. The Committee hae aleo daliberatad
on the CER plan and found to be addressing the issues in the study area. Certified report on
compliance of exlsting EC conditions also found to be satisfactory, The Committee also found
the additional studies and information submitted and presented by the project proponent to
be satisfactory. The EAC has deliberated the proposal and has made due diligence in the
process as notified under the provisions of the EIA Notification, 2006, as amendad from tima
to time and accordingly made the recommendations to the proposal. The Experts Members
of the EAC have found the proposal in order and have recommended for grant of
environmental clearance,
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12. The environmental clearance granted to the project/activity Is strictly under the
provisions of the EIA Notification 2006 and its amendments. It does not tantamount/construe
to approvals/consent/ permissions etc. required to be obtained or standards/conditions to
be followed under any other Acts/ Rules/ Subordinate legistations, etc., as may be applicable
to the project. The project proponent shail obtain necessary permission as mandated under
the Water (Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control
of Pollution) Act, 1981, as applicable from time to time, from the State Pollution Control
Board, prior to construction & operation of the project.

13. Based on the proposal submitted by the project proponent and recommendations of
the EAC (Industry-2), Ministry of Environment, Forest and Climate Change hereby accords
environmental clearance to the project for expansion of Refinery Capacity from 20
MMTPA to 46 MMTPA with Petro-Chemical Complex, M/s Nayara Energy Limited
located at Vadinar, District: Devbhumi Dwarka, Gujarat, under the provisions of the
EIA Notification, 2006, and the amendments therein, subject to compliance of the terms and
conditions as under:-

cifi ditions:

(i). The environmental clearance is subject to obtaining prior clearance from the wildlife
angle, including clearance from the Standing Committee of the National Board for
Wildlife, as applicable, as per the Ministry’s OM dated 8" August, 201%. Grant of
environmental clearance does not necessarily imply that Wildlife Clearance shall be
granted to the project and that their proposal for Wildlife Clearance will be considerad
by the respective authorities on its merit and decision taken.

(ii). The project proponent shall prepare a site specific conservation plan and wildlife
management plan in case of the presence of Scheduie-1 species in the study area, as
applicable to the project, and submit to Chief Wildlife Warden for approval, The
recommendations shall be implemented in consultation with the State Forest/Wildlife
Departrment in a time bound manner.

(ii). The company shall comply with alf -the environmental protection measures and
safeguards proposed in the documents submitted to the Ministry. All the
recommendations made in the EIA/EMP in respect of environmental management, and
risk mitigation measures relating to the project shall be implemented,

{lv). The treated effluent of 536.5 MLD Desalination/RO Reject & 36.5 MLD shall be sent
for deep sea discharge through diffuser recommended by NIO,

(v). The National Emission Standards for Petroleurn Ol Refinery issued by the Ministry vide
G.S.R. 186(E) dated 18" March, 2008 and G.5.R.595(E) dated 21 August, 2003 as
amended from time to time, shall be followed.

(vi). Volatile organic compounds (VOCs)/Fugitive emissions shall be controlied at 99.997%
with effective chillers/modern technology. For emission cantrol and management, uce
of FG/NG In heater as fuel, adequate stack height, use of Low NOX burners in haater
& boiler, continuous stack menitoring, Sulphur recovery plant, ete, shall be
instalied/ensured.

(vii).  Total fresh water requirement for the proposed project shall not exceed 724 MLD to
be met from Sea water. Necessary permission in this regard shall be obtained from

the concerned requlatory authority.

{vill}. Process effluent/any wastewater shall not be allowed to mix with storr water. Storm
water drain shall be passed through guard pond.

{Za’\ !
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(ix).

{x).

{xi}),

(xii).

(%iti).

(xiv).

(xviii),

Hazardous chemicals shall be stored in tanks, tank farms, drums, carboys etc. Flame
arresters shall be provided on tank farm, and solvent transfer to be done through
pumps.

Process organic residue and spent carbon, if any, shall be sent to cement industries.
ETP sludge, process inorganic & evaporation salt shall be disposed off to the TSDF.

Fly ash should be stored separately as per CPCB guidelines so that it should not
adversely affect the air quality, becoming air borne by wind or water regime during
rainy seasaon by flowing along with the storm water. Direct exposure of workers to fly
ash & dust should be avoided. The ash from boiler shall be sold to brick
manufacturers/cement industry,

The company shail undertake waste minimization measures as below: -

a, Metering and control of quantities of active ingredients to minimize waste.

b. Reuse of by-products from the process as raw materials or as raw material
substitutes in other processes.

Use of automated filling to minimize splllage.

Use of Close Feed system into batch reactors.

Venting equipment through vapour recovery system.

Use of high pressure hoses for equipment clearing to reduce wastewater

generation.
The green belt of 5-10 m:width shall be developed in the tctal project area, mainly
along the plant periphery, in downward wind direction, and along road sides ete. The
project proponent shail ensure 33% greenbeit area vis-a-vis the project area through
afforestation In the degraded area. The Selection of plant species shall be as per the
CPCB guidelines in consultation with the State Forest Department,

The CER allocation shall be spent mainly for addressing the issues raised during public
consultation/hearing including medical, education/skill development, patable watep
supply, solar lights, village roads, and scholarship for higher education, support (o
farmers & fishermen with better machinery, fodder for cattle, animal husbandry, and
other miscellaneocus development works etc., and shall be completed within 5 vears.
The amount proposed if any in CER shall be spant during execution ol the project and
shall not be linked with the CSR.

Far the DG sets, emission limits and the stack height shall be in conformity with tha
extant regulations and the CPCB guidelines, Acoustic enclosure shall be provided to
DG set for controlling the noise poliution.

™o oD

The unit shall make the arrangement for protection of possible fire hazards during
manufacturing process in material handling. Firefighting system shall be as per the
norms.

Continuous online (24x7) monitoring system for stack emissions shall be installed for
measurement of flue gas discharge and the poliutants concentration, and the data to
be transmitted to the CPCB and SPCB server. For online continuous monitoring of
effluent, the unit shall install web camera with night vigion capability and flow matore
in the channel/drain carrying effluent within the premises. In case of the treated
effluent to be utllized for irrigation/gardening, real time monitoring system shall be
installed at the ETP outlet.

Occupsational health surveillance of the workers shall be done on a regular basis and
records maintained as per the Factories Act.

Ly
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(xix).

(xx).

Process Safety and risk assessment studies shall be further carried out using
advanced models, and the mitigating measures shall be undertaken/implemented
accordingly.

The PP should improve the efficlency of ETP Plant and the water discharge should be
as per prescribed CPCB Norms, They should also install 24x7 hours monitoring system
(of the discharge) and the same should be connected to the server of SCPB/CPCB.

13,1, General conditions:

()

(i)

i)

(iv)

v)

(vi)

(vIii}

No further expansion or modifications in the plant, other than mentioned in the EIA
Notification, 2006 and its amendments, shall be carried out without prior approval of
the Ministry of Environment, Forest and Climate Change/SEIAA, as applicable. In case
of deviations or alterations in the project proposal from those submitted to this Ministry
for clearance, a fresh reference shall be made to the Ministry/SEIAA, as applicable, to
assess the adequacy of conditions imposed and to add additional envircnmental
protection measures ‘required, if any.

The energy source for lighting purpose shall be preferably LED based, or advanced
having preference in energy conservation and environment betterment.

The overall noise levels In and around the plant area shall be kept well within the
standards by providing rioise contral measures including acoustic haods, silencers,
enclosures etc. on all sources of noise generation. The ambient noise levels shall
conform to the standards prescribed under the Environment (Protection) Act, 1086
Rules, 1989 viz. 75 dBA (day time) and 70 dBA (night time).

The company shali undertake all relevant measures for improving the socio-ecanomic
conditions of the surrounding area, CER activities shall be undertaken by involving local
villages and administration and shall be implemented. The company shail undertake
eco-developmental measures including community welfare measures in the project aras
for the overall improvement of the environment,

The company shall earmark sufficient funds towards capital cost and recurring cest per
annum to implement the conditions stipulated by the Ministry of Environment, Forest
and Climate Change-as well as the State Government along with the implementation
schedule for all the conditions stipulated herein. The funds so earmarked for
environment management/ poliution control measures shall not be diverted for any
other purpose.

A copy of the clearance letter shall be sent by the project proponent to cancerned
Panchayat, Zilla Parishad/Municipal Corporation, Urban local Body and the local NGO,
if any, from whom suggestions/ representations, if any, were received while procassing
the proposal.

The project proponent shall also submit six monthly reports on the status of compliance
of the stipulated Environmental Clearance conditions including resufts of moenitored data
(both in hard copies as well as by e-mail) to the respective Regional Qffice of MoEFRCC,
the respective Zonal QOffice of CPCB and SPCB. A copy of Environmental Clearance and
six monthly compliance status report shall be posted on the website of the company.

(viii) The environmental statement for each financial year ending 315 March in Form-V as ig

mandated shall be submitted to the concerned State Pollution Contrel Beard as
prescribed under the Environment (Protection) Rules, 1986, as amended subsequently,
shail also be put on the website of the company along with the status of compliance of
environmental clearance conditions and shall also be sent to the respective Regional
Offices of MoEF&CC by e-mail.
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(ix) The project proponent shall inform the public that the project has been accorded
environmental clearance by the Ministry and copies of the clearance letter are available
with the SPCB/Committee and may also be seen at Website of the Ministry and at
https://parivesh.nic.in/. This shall be advertised within seven days from the date of
issue of the clearance letter, at least in two local newspapers that are widely circulated
in the region of which one shall be in the vernacular language of the locality concerned
and a copy of the same shall be forwarded to the concerned Regional Office of the
Ministry.

(x) The project authorities shall inform the Regional Office as well as the Ministry, the date
of financial closure and final approval of the project by the concerned authorities and
the date of start of the project.

(xi) This Environmental clearance is granted subject to final outcome of Hon'ble Supreme
Court of India, Hon'ble High Court, Hon'ble NGT and any other Court of Law, if any, as
may be applicable to this project.

14. The Ministry reserves the right to stipulate additional conditions, if found necessary at
subsequent stages and the project proponent shall implement all the said conditions in a
time bound manner. The Ministry may revoke or suspend the environmental clearance, If
implementation of any of the above conditions is not found satisfactory.

15. Concealing factual data . or submisslon of false/fabricated data and
fallure to comply with any of the conditions mentioned ahove may
result in  withdrawal of this «clearance and attract action under the
provisions of Environment (Protection) Act, 1986,

16. Any appeal against this environmental clearance shall lie with the National Grasn
Tribunal, if preferred, within a period of 30 days as prescribed under Section 16 of the
National Green Tribunal Act, 2010,

17. The above conditions will be enforced, inter-alia under the provisions of the Water
(Prevention & Cantrol of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act,
1981, the Environment (Protection) Act, 1986, the Hazardous Weste (Managemient, Handling
and Transboundary Movement) Rules, 2016 and the Public Liability Insurance Act, 1991 read
with subsequent amendments therein. '

18. This issues with the approval of the competent authority.

Z 'v-L"’ .
Yot {20

{Ashok Kr, Pateshwary)
Director

Copy to: -

1. The Principal Secretary, Forests & Environment Department, Government of Gujarat,
Sachivalaya, 8th Floor, Gandhi Nagar - 382 010 (Gujarat)

2. The Chief Conservator of Forests (Western Zone), Ministry of Environment & Forests,
Regional Office, E-5, Arera Colony, Link Road -3, Bhopal - 462 016 (M P)

3. The Chairman, Central Pollution Control Board Parivesh Bhavan, CBD=cumeOffice
Complex, East Arjun Nagar, Delhi -32
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The Member Secretary, Gujarat State Pollution Control Board, Paryavaran Bhawan,
Sector 10 A, Gandhi Nagar-382 043 (Gujarat)

Maonitoring Cell, Ministry of Environment, Forest and Climate Change, Indira Paryavaran
Bhawan, Jor Bagh Road, New Delhi

The District Collector, District Dwarka, Gujarat

Guard File/Monitoring File/Parivesh portal/Record File

{Ashok Kr. Pateshwary)
Director
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Annexure - 1V

The NGT order points and compliance status in existing refinery and plan for expansion

Recommendation

Compliance

~lo zw

PP to ensure that all necessary safeguards
are adopted and EC conditions duly
complied

Expansion project activities for 20 MMTPA to 46
MMTPA  refiner  expansion along  with
Petrochemical complex are vet to start.

The industry is submitting half-ycarly EC
compliance report to MoEF & CC, CPCB and
GPCB.Last EC compliance report has been
submitted on 27.05.2021

All  recommendation of EIA-EMP & Risk
Assessment study and EC order issued for the
expansion project will be complied with,

Various measures in place at existing refinery for =
Fire-Safety are as :

For existing refinery, the industry has adopted an
integrated health, safcty, environment and quality
(HSEQ) management system, compliant with the
ISO 9001:2015, TSO 14001:2015, [SC 45001:201 &
since 2009,

The industry has implemented various safety
procedures like work permit system, Task base risk
assessment, scaffolding, chemical safety, HAZOP
Study, Root Cause Analysis, Mechanical Inegnty
and Assel Reliability, Process Safety Information,
MOC and many mere,

Refinery follows applicable QISD (Oil Industry
Safety Directorate), Ministry of Petrolcum and
Natural Gas (MoPN() standards and recommended
practices.

Varjous safety internal and external audils are being
conducted to ensure effectiveness of the
implemented HSE Management system at Refinery
at regular interval,

PHA (Process Safety Huzard) study ar repulur
interval is being carried out.

Process Safety Management (PSM) clemients have
been implemented as per OSHA PSM Rules.
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Competent manpower deployment through HSEF
Traiming & awarcness programs.

Above practices will be continued during expansion
project also,

If any grievance survives, it will be open to_

the-aggrieved parties $o take their remedies
in accordance with law,

Noted,

Invoking Precautionary principle, we
constitute a three member Committee of
Chief Wildlife Warden, Gujarat, Director,

Marine National Park and State PCB to

evaluate the risk associated with the
activities of expansion of the project and
suggest remedial measures to be taken.

Noted,

The Committee may recommend safety
measures o prevent accidents on account
of operation of the aclivitics by ensuring
proper onsite and off-site emergency plans
and hospital backup and awareness in the
local residents.

= To address onsite and offsite emergency, the
industry is having “Emergency Response and
Disaster Management Plan” (ERDMP) in place
which has been certified by Disaster Management
Institute (DMT), Bhopal ag allocated by Petrolaum
and Natural Gas Regulatory Board (PNGRB),
The ERDMP will be revised for expansion
proiect activities also.

Industry is having fully equipped Occupational
Health Center with decontamination room.
emergeney toom and ambulance backup, round
the clock availability of qualified
doctors/paramedic staff, antidotes and emergsncy
medicine. Industry has tic up with big hospital in

city in case of further referral necd. Same faciliny

would be used for future expunsion project

« M/s. National Enviroenment Engincering Rescarch
[nstitute (NEERID), Nagpur has carricd o
Comprehensive Risk Assessment Study using 2 D
Modelling, 3 D Muodelling under different
Scenarios with the help of M3 Gexcon, India.
Nagpur as part of ETA-EMP-Risk Asscssiment
study and the recommendations suggesied will be
complied with.

All the recommendation made in the EIA/EMP in
respect of environment management, and ricl
mitigation measures relating to the project shall
be implemanted.”

Issue of requisite audits in respect of
maintenance of flora and fauna and coastal
management may also be looked into

The industry has hired M/s. Nativnal Tnstitute of
QOceanography (NIQ) to carry out annual marine
monitoring for muintenance of fMora and fauna and
coastal management.
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The industry also carry out monthly Marine
Monitoring by M/s. Gujarat Institute of Desert
ccology (GUIDE, Bhuj).

We ensure to continue anmua) Marine monitoring
and monthly marine monitoring for expansion
project activities,

Further issuc of regular dissemination of
environmental benefits may also be
looked into.

For existing refinery, awareness on fire and safety
aspect is regularly being carried out in nearby
villages, schools on regular interval.

Regular dissemination of environment bencfits will

.incorporate in the cxisting awarencss program and

will continue to carry out for expansion project
also.

Recommencation inthe report will be is
treated as additional conditions for the EC,
subject toany challenge of such conditions,
before an appropriate forum inaccordance

with law.

Noted,
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Risk Assessment study recommendations and compliance

Sr. | Locations Recommendations Compliance

No.

1 COT Area — It is suggested to place the adequate | Adequate numbers of flammable gas detectors
Un-ignited numbers of flammable gas detectors near to | near to Propane tank and surrounding area will
Propane gas | Propane tank and surrounding area so that | be provided.

early detection and annunciation of

flammable concentration shall be initiated. | Hazardous Area Classification will be carried
As the gas is being heavier than air, it will | out considering Propane tank. Active and
travel along with the ground and accumulate | passive fire protection in accordance with
to the confined space. 1t is supgested that | national and international codog and ctandarde
Hazardous Area Classification shall be carried | will be complied with,

out considering Propane tank. Furthermore,

itis suggested to provide active and passive

fire protection in accordance with national

and international codes and standards.

2 CCT Area— It is suggested to place the adequate | Adequate numbers of flammable gas detectars
Ignited numbers of flammable gas detectors near to | near to Propane tank and surrounding area will
Propane gas | Propane tank and surrounding area so that | be provided.

early detection and annunciation of

flammable concentration shall be initiated. | Hazardous Area Claccification will he parriad
As the gas is being heavier than air, it will | out considering Fropane tank.

travel along with the ground and accumulate

to the confined space. It is suggested that | Active and passive fire protoction in acsardanes
Hazardous Area Classification shall be carried | with national and international cedes and
out considering Propane tank. Furthermore, | standards will be complied with.

it is suggested to provide fixed active and

passive fire protection in accordance with | ESD systemac applicabla will be pravided.
national and international c¢odes and

standards. It is suggested to have ESD system

so that the approximate jet fire durations can

be estimated as too short to cause fatality,

injury or massive damage to equipment.

3 Refinery It is suggested to place the adeguate | Adequate numbers of flame detactors near to
Area—Crude | numbers of flame detectors near to HP FCCU | HP FCCU unit and surrounding area will ha
ail unit and surrounding area so that early | provided.

detection shall be initiated. Furthermore, it is
suggested to provide fixed active and passive | Active and passive fira pratestian in aceardance
fire protection in accordance with national | with natienal and internatienal codes and
and international codes and standards. standards will be complied with,
4 Refinery It is suggested to place the adequate | Adequate numbers of flame detectors nearte |
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Area — Djesel

numbers of flame detectors near to DHDT
unit and surrounding area so that early
detection shall be initiated. Furthermore, it is
suggested to provide fixed active and passive
fire protection in accordance with national
and international codes and standards.

DHDT unit and surrounding area will be
provided,

Active and passive fire protection in accordance
with national and international codes and
standards will be complied with.

_Refinery
Area—

Maphtha

It is suggested to place the adequate
numbers of flame detectors near to NHT unit
and surrounding area so that early detection
shall be initiated. Furthermare, it is suggested
to provide fixed active and passive fire
protection in accordance with national and
international codes and standards,

Adequate numbers of flame detectors near to
NHT unit and surreunding area will ha
provided.

Fixed active and passive fire protection in
accordance with natienal and international
codes and standards.

Refinery
Area—
Ammonia

{ It is suggested tc place the adequate

numbers of toxic gas detectors near to ARU
unit and surrounding area so that early
detection shall be initiated. Furthermore, it is
suggested to provide duct mounted toxic gas
detectors for Substation so that early
detection can possibly close the damper and
start re-circulation of air with in substation.
Adequate number of SCBA set shall be kept
at Substation-14.

Adequate numbers of toxic gas detectors near
to ARU unit and surrounding area will be
provided.

Provision of duct mourited toxic gas cetectors
for Substation will ba made g& that early
detection can possibly close the damper and
start re-circulation of air with in substation.

Adequate number of SCBA set shall be kept at
Substation-14. or any othar relevant lacation

Refinery
Area -
Hydrogen
sulfide

ft is suggested to place the adequate
numbers of toxic gas detectors near to SRU
unit and surrounding area so that early
detection shall be initiated. Furthermore, it is
suggested to provide duct mounted toxic gas
detectors for Substation so that early
detection can possibly close the damper and
start re-circulation of air with in substation.
Adequate number of SCBA set shall be kept
at Substation-11, Refer OSHA 29 CFR
1010.138 Personal Protective Equipment or
appropriate standards.

Adequate numbers of toxis gas detectors near
ta SRU unit and surrounding area will be
installed.

Provision of duct mounted toxic gas detectors
for Substation will be made so that early
detection can possibly cloce the damper and
start re-circulation of air with in substation.

Adequate number of SCBA set shall be kept at
Subgstation-11ar any other ralevant lacatian.
Refer OSHA 29 CFR 1910.138. Personal
Protective Equipment or appropriate standards
will be complied.




WATER SAMPLE ANALYSIS RESULT:

ANNEXURE B

(1) Analysis result of treated sweet water line of ETP

Sr. _ GPCB Limit for |sweet water line
Parameters Unit

No. ETP of ETP

1 pH - 6-8.5 7.36

2 Suspended Solids mg/L 20 4

3. Ammonical Nitrogen mg/L 15 0.56

4 Total Kjeldahi Nitrogen | mg/L 40 2.24

5 Phosphate mg/L 3 0.037
Chemical Oxygen | mg/L

6 Y9 J 125 20

' Demand

7 Oil and Grease mg/L 5 BDL

8. Phenolic Compound mg/L 0.35 BDL

9. Cyanide mg/L 0.2 0.0

10 Sulphide mg/L 0.5 BDL

11. Zinc mg/L 5 BDL

12 Total Chromium mg/L 2 BDL

13 Hexavalent Chromium | mg/L 0.1 BDL

14 Copper mg/L 1 BDL
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15, | Nickel mg/L 1 0.05
16. |Lead mg/L 0.1 BDL
17. BOD (5 Days at 20°C) | mg/L 15 6.4
1g. | Mercury mg/L 0.01 NA

(2) Analysis result of Open well of premises and sample collected from sea water

return line

Sr. Open well of

_ _ Sea  water
No | Parameters Unit premises _
return line

1 | pH - 7.59 7.12

o | Suspended Solids mg/L 8 14

3 | Ammonical Nitrogen mg/L 0.56 0.56

4. | Total Kjeldahi Nitrogen mg/L 2.24 2.24

5 | Phosphate mg/L 0.030 0.044

Chemical Oxygen | mg/L
6 8 65
" | Demand

7 | Oil and Grease mg/L BDL BDL

g | Phenolic Compound mg/L BDL BDL

g | Cyanide mg/L 0.0 0.0

10 Sulphide mg/L BDL BDL
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11. Zinc mg/L BDL 0.58
12. Total Chromium mg/L BDL 0.09
13. Hexavalent Chromium mg/L BDL BDL
14| Copper mg/L 0.04 0.17
15. Nickel mg/L 0.05 0.105
16, Lead mg/L BDL BDL
17| BOD (5 Days at 20°C) mg/L 11 1.7

18| Mercury mg/L NA NA

AIR SAMPLE ANALYSIS RESULT:

(3) Analysis result of Source Emission Monitoring (Flue Gas stack and Process

stack)

Sr. | Stack Attached to

No.

1 CDU Heaters
GPCB Norms

2 HMU-I

3 NHT-CCR

4 DHDS Heater

FCC Feed Heater

Parameter(s)
PM SO2
(mg/Nm3) | (mg/Nm?)
19 18.67
100 1700
4 13.33
8 9.6
7 5.33
5 8

NOx

H2S

(mg/Nm3) | (mg/Nm?3)

15.43

450

8.59

5.26

15

3.59
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GPCB Norm 10 50 350 -
6 FCC Regenrator 21 10.67 6.28 -
GPCB Norm 100 500 400 -
7 SRU-I - 2.67 7.9 -
8 SRU-II - 1.3 9.7 -
GPCB Norms - - 350 15
(4) Analysis results of Ambient Air Quality Monitoring
Sr. No. Location PMjo pug/m? SO, pug/m3 NO; ug/m?
Permissible limit 100 pg/m? 80 pug/m3 80 pg/m3
1 Main Gate 52 3.26 2.57
2 Labour Gate 44 2.6 1.71
3 93 Gate 38 1.3 1.14
4 Port A Camp 60 3.91 2
5 Near Jetty area 29 0.65 0.57
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—  GUJARAT POLLUTION CONTROL BOA

IS/ISO : 9001 : 2008 and 1S/ISO: 14001 : 2004 Certified Organization

— REGIONAL OFFICE
1 Y o Sardar Patel Bhavan, Rameshwar Nagar, JAMNAGAR - 361008.
\", Ph (0288) 2752366, E-mail : ‘ro-lgpcb-jamn@gu!arat.gov in
website | www. gpcb.gujarat.gov.in
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Annexure- E

Special Bench NGT Committee Order Dated 22.11.2021

Stakeholder’'s Statement dated 11.02.2022

Sr
No

Stakeholder name and
Address

Statement

Abhaysingh Bhikhubha Vala
Ex-Sarpanch, Mithoi Village
Ta. Lalpur, Dist: Jamnagar

Abhaysingh Vala is a resident of Village Mithoi.
He has expressed his consent for proposed
expansion of M/s Nayara Energy Limited stating
proposed expansion  will create  more
employment and business opportunity, for the
local villagers. He stated that the expansion will
bring more CSR activities like gaushala, drinking
water benefit, and community hall as being
arranged by the company. Upon asking question
related to environment impact, he has not

expressed any concern.

Mahavirsinh Kalubha Sodha
Representative of Sarpanch,
Timbdi Village,

Ta. Khambhaliya,

Dist: Devbhumi Dwarka

Proposed expansion project of M/s Nayara
Energy Limited will bring more and more benefits
such as employment & business opportunity.
The company has been extending their support
of health care facilities, agriculture, animal fodder,
drinking water supply etc. As per him, the
company is not causing any harm to the
environment. They are happy with the expansion

project.

Husen Mohammadbhai
Chamadiya

Sarpanch

Villlage: Bharana

Ta. Khambhaliya,

Dist: Devbhumi Dwarka

Earlier the company was providing, employment,
water infrastructure in the name of Essar Oil
Limited. Now the same benefits are being
provided in the name of Nayara Energy Limited.
There has been no impact on fishery activity and

on livelihood of local fishermen. There are 60- 70
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nos. fishermen in Bharana Village. As per him,
the fishery business is not impacted due to
existence of the company.

Doliben Arjanbhai Gadhavi
Mahila Morcha Aagevan
Village: Vadinar

Ta. Lalpur,

Dist: Jamnagar

The company is providing employment and
business opportunity to local women. The
company has been already providing all the
support in the area of gaushala, scholarship,
water supply and healthcare facilities.

Juvansinh Keshubha Jadeja
Village: Zankhar

Congress Party - Lalpur

Ta. Lalpur, Dist: Jamnagar

Social Worker & President

Company has built health center at Village
Zankhar. Company is providing fodder for live
stock, The expansion is expected to double the
employment opportunity. Literacy level in
surrounding area has increased due to company

initiatives.

Revtubha Ranubha Jadeja
Village: Singach
Local representative

Ta. Lalpur, Dist: Jamnagar

The company has provided employment to locals
from his village. The company has provided
amount of Rs. 1.4 Lacs as fodder support. The
company has also built gaushala. As per his
statement, there has not been any environment

damage.

Upendrasinh
Chudasama
Village: SodhaTaraghdi
Local Representative
Ta. Khambhaliya

Dist: Devbhoomi Dwarka

Kesarisinh

Company has been extending support in various
area like employment opportunity, fodder supply,

water arrangement etc.

Note: The interaction with the stake holder has been conducted in the local language

only. English translation of the same is given above for ready reference.
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Status of Mangrove Cover:

The Forest Survey of India (Ministry of Environment Forest & Climate Change) has been assessing
the Mangrove Cover in India since 1987.

As per the India State of Forest Report 2019 & 2021 , Mangrove cover in the Jamnagar District shows
increase of 45.5 sg.km area w.r.t to 2017 assessment and increase of 1.76 sq.km area w.r.t 2019

assessment.

The excerpt of year 2019 and 2021 assessment is given below:

Annexure-F

District wise Mangrove Cover- 2019 Assessment

TABLE 3.2  District wise Mangrove Cover
(areain sq km)
S. No. State/UTs and Very Dense Moderately Open Total Change w.r.t.
District Mangrove Dense Mangrove Mangrove 2017
Assessment

1. Andhra Pradesh
East Godavari 0.00 126.00 62.06 188.06 0.06
Guntur 0.00 35.00 33.00 68.00 0.00
Krishna 0.00 50.18 86.90 137.08 0.08
Sri Potti Sriramalu 0.00 2.00 8.00 10.00 0.00
Nellore
Prakasham 0.00 0.00 1.00 1.00 0.00
West Godavari 0.00 0.00 0.00 0.00 0.00
Total 0.00 213.18 190.96 404.14 0.14

2. Goa
North Goa 0.00 17.00 3.00 20.00 0.00
South Goa 0.00 3.00 3.00 6.00 0.00
Total 0.00 20.00 6.00 26.00 0.00

3. Gujarat
Ahmedabad 0.00 0.87 30.18 31.05 -0.95
Amreli 0.00 0.00 2.37 2.37 0.37
Anand 0.00 0.00 7.25 7.25 -0.75
Bharuch 0.00 13.35 31.09 44.44 -0.56
Bhavnagar 0.00 5.90 15.73 21.63 -0.37
Jamnagar 0.00 28.06 201.44 229.50 45.50
Junagarh 0.00 0.00 3.33 3.33 0.33
Kuchchh 0.00 116.41 678.36 794,77 -3.23
Navsari 0.00 0.00 12.97 12.97 -1.03
Porbandar 0.00 0.00 1.00 1.00 0.00
Rajkot 0.00 0.90 2.63 3.53 -0.47
Surat 0.00 3.87 16.40 20.27 -0.73
Vadodara 0.00 0.00 3.00 3.00 0.00
Valsad 0.00 0.00 2.16 2.16 -0.84
Total 0.00 169.36 1,007.91 1L,177.27 37.27
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District wise Mangrove Cover-2021 Assessment

Mprgroass Consar
S [irnsg km)
Table 3.3 State/UTs and Vary Dense Maderately Open Tatal Change
District Dhstrict Mangrove Densa Mangrove wort. 207159
wise Mangrove Assessment
:::‘:"‘“"‘ Andhra Pradesh
East Godavarl Q.00 12591 G1.90 1aran -0.25
Guntur o.on 35,00 32,97 6797 -0.03
Krishna D.o0 5018 2758 13776 068
Sri Potti Sriramalu Hellore .00 .00 BLds 1020 024
Prakasham .00 D.00 1.00 1.00 0.0
Wast Godawvarl Q.00 000 n.oo LR v 0.0
Tatal oo £13.09 151,69 a0, 75 064
Goa
Morth Gaa QLoD 170 3.0% 0B [ E:
South Goa Q.00 3.58 358 AL 116
Tatal 000 2072 662 2730 134
Gujarat
Ahmedabad D.o0 L1 | 25.67 26.3E =L &7
Amrali .00 0,00 2.81 2.817 0.24
Anand Q.00 000 572 3.72 -1.53
Bharuch .00 13.33 32.05 L5, 38 0,94
Bhawnagar .00 5B 15.23 21,07 -0.56
| lamnagar 0.00 28.06 203.20 231.26 176 |
Junagarh o.on 0,00 3.91 EX: ] 0.58
Kuchckhin o.o0 1IE6.10% G32.60 FOE 74 o7
Maw=ari .00 D.oo 11.15 a5 -1.B&
Porbardar 0.00 D.00 1.00 100 0.0
Rajkot Q.00 0.90 253 353 0.0
Surat .00 3.87 15,45 19.32 =055
Vadodara Q.00 000 2,98 298 -0.02
Valsad .00 000 2002 2.02 014
Tatal 000 168,85 100622 | 1,775.07 -2.20
Karmataka
Dakshin Kannada o.o09 a1 325 D455 .65
Uttar Kannada .00 .28 0.9 10,47 1.57
Lhduipi Q.00 1.54 015 1LES oS
Tatal o9 1.93 10.59 12.561 2.57
Kerala
Ermakulum o0 .79 1.27 2.06 0,24
Kannur Q.00 3.89 2.50 6.3% [0
Kasarago«d .00 0.as 0.86 a.am .07
Tatal o.o0 .73 L.63 9.36 046
Maharashtra
Mumbai Tity Q.00 000 2.00 .00 0.0
Mumbai Sub-urban .00 26.97 3525 EB3.22 -1.08
Raigarh .00 15.30 111,59 126599 B.02
Ratnagiri Qoo 14.96 15.37 3033 a8
Sindhudurg .00 5.00 07 12.07 -0z
Thamne o.o0 2775 E1.93 ES.EE =158
Total oo B9.98 231,31 I2h.29 02
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REGIONAL OFFICER GPCB JAMNAGAR

Sun 2/13/2022 5:28 PM

Sent Items
To:Yasin Gajjan <gajjanyasin@gmail.com>;

Ccewlwguj@gmail.com <cwlwguj@gmail.com>; mnpforest@gmail.com <mnpforest@gmail.com>; mnpforest@yahoo.com <mnpforest@yahoo.com>; Shivani V. Bhargava
<uh-gpcb-jamn@gujarat.gov.in>; legal.gpcb@gmail.com <legal.gpcb@gmail.com>; Ranjitsinh3 H Bhati(GoG-GPCB Dept.) <uh-gpcb-lega@gujarat.gov.in>;

u(d,
UL [R=AGLE Aoyye,

ERIED

AMER NGT glR1 #R%6R U2 A, AU R1 Wt ll2s ell ud{aRl sliedd B 512 wietiddHl 24196 B d 5H12le1l A Q1R IR AMEIR NGT o1l A0S Yol dll: 19/03/R0%Rs1
o8 el AlHotl R5E1ESA HAY B ARGIE wIUef]l 231d 5H1ZNA SRS GIRI dl:99/03/20011 A% Ui 09:%¢ 5EI5 HAG B

e WA U 5121 ArodRefl WefHld efleil oile WU SR ML 31 B X 2 [Ustl SASEHL £2A[A UM dLSlel1R HRARLL UE AL WIGEL WA WY1 otl A1\ clled) A 2¥clld
571l €1 dl, du{lefl 21 AMell Uldledl Ryl S2etiRell) S-N656 Uel] @3] [AdAd) B} ol M, 2 1uy AReA1y, HIWISE o2, A&l Elgl 516 1A dl d «1| Gedw s3]
dl:3¥/0/R039 AR 90 SALS UEEL Email Id: ro-gpcb-jamn@gujarat.gov.in U 2%dld §2qll lidd Ml 41d 8.

Ut Wloidt ¥d $H18) Aroqrefl efi(d dlul oite 2u]A (CEd 2udl Al

ofl A, ysalall
M. NGT gL [Au1dd 52121 adl.

From: Yasin Gajjan <gajjanyasin@gmail.com>
Sent: Friday, February 11, 2022 7:52:28 PM
To: REGIONAL OFFICER GPCB JAMNAGAR

Subject: Fwd: sl 121 A% HI2 NGTell 5(H21A %clldt 5l tloid
Fokokokok This mail is from external domain, i.e. not from gujarat.gov.in domain. Kindly open attachment and link with caution. Fokokokok

—————————— Forwarded message ---------

From: Yasin Gajjan <gajjanyasin@gmail.com>

Date: Fri, 11 Feb 2022, 19:50

Subject: etdI21 et HI2 NGTell 5(121A %clld 52dl Gilodd

To: <ro-gpcb-jamn@gujrat.gov.in>

Cc: cwlwguj@gmail.com <cwlwguj@gmail.com>, mnpforest@gmail.com <mnpforest@gmail.com>, <uh-gpcb-jamn@gujarat.gov.in>, <uh-gpcb-lega@gujarat.gov.in>, <nuh-
gpcb-lega@guijarat.gov.in>, mnpforest@yahoo.com <mnpforest@yahoo.com>, legal.gpcb@gmail.com <legal.gpcb@gmail.com>

Al&H 8l

AU Wt ol UUIAGL WA NGT gIRLD $ME] U0 dul HIR2 w16 D AU dISledR HRALL UL WL M w119 el 213\cllsf]l 2 2%clld 52clef] $1d A1 sloddl
A1y 52201
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sH2l uHel dld s:dl Wleld

Yasin Gajjan <gajjanyasin@gmail.com>
Mon 2/14/2022 5:20 PM

To:REGIONAL OFFICER GPCB JAMNAGAR <ro-gpcb-jamn@gujarat.gov.in>;

@ 1 attachments (525 KB)
5121 Muet %ydld pdf;

Fok Kok K

Fokokokok This mail is from external domain, i.e. not from gujarat.gov.in domain. Kindly open attachment and link with caution.
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	(2) Analysis result of Open well of premises and sample collected from sea water return line

	f6acc9d15a585c0b4220205ec040178c4a2e1bf47d2af1527b7da1e0f917137f.pdf

